Annexure-4

vame of the corporate debtor: INFRO-ALLIANCE TRADING PRIVATE LIMITED; Date of commencement of Liquidation: February 17, 2023 ; Modified List of Stakeholders as on: April 18, 2023
.ist of operational creditors (Employees)
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NOTES (forming integral part of this document)

it All Claims have been admitted - partially or fully - based on documents received

v and additonal documents submitted subsequently
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